
GOVERNMENT OF INDIA 
CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION

LOK SABHA

UNSTARRED QUESTION NO:1458
ANSWERED ON:10.03.2008
FAST TRACK CONSUMER COURTS
Kharventhan Shri Salarapatty Kuppusamy

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether there is any proposal to set up State Level Fast Track Consumer Courts for speedy disposal of consumer complaints; and

(b) if so, the details thereof?

Answer

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND THE MINISTER OF STATE IN THE MINISTRY OF
CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (DR. AKHILESH PRASAD SINGH) 

(a) : No Sir. 

(b) : In view of (a) above, the Question does not arise. 
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